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(¢) Improvement of quality, restructuring, rationalisation and development of
higher education is a continuous process and the Central Government has taken several
steps in this direction. Quality of higher education in the country is sought to be
mproved through various legislative iitiatives including making accreditation
mandatory for all higher educational institutions, setting up an overarching body to
regulate higher education holistically and establishing Umiversities for Research and
Innovation.

The University Grants Commission (UGC) is implementing various schemes for
mproving quality of higher education, such as Universities with Potential for
Excellence, Colleges with Potential for Excellence, Special Assistance Programme,
Assistance for Strengthening of Infrastructure for Science and Technology, Assistance
for Strengthening of Infrastructure for Humanities and Social Sciences, Fellowship
Programmes for Research students as well as orientation and refresher programmes
for newly appointed and in-service teachers through its Academic Staff Colleges.
Educational reforms initiated by UGC include introduction of semester system, regular
updating of curricula and credit transfer Improved pay package for teachers in
universities and colleges has been announced by the Central Government in order
to attract and retain talent in the teaching profession. National Eligibility Test (NET)/
State Level Eligibility Test (SLET) have been made compulsory for appointment as
teachers at entry level in the universities and colleges, except for those who have
obtained Ph.D. degree from universities following the norms prescribed by the UGC
in its regulations. UGC has also issued the UGC (Institutions Deemed to be
Universities) Regulations, 2010 and UGC (Establishment of and Maintenance of
Standards in Private Universities) Regulations, 2003 to maintain standards of education
in Deemed to be Universities and Private Universities respectively.

Foreign educational institutions/universities

2246. SHRI BHUPENDER YADAV: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)  whether there 1s any proposal under consideration of the Central Government
to allow foreign educational institutions/universities to set-up their campuses in the
country;

(by if so, the details thereof;

(¢)  whether the University Grants Commission Act, 1956 permits setting up
of campuses by foreign universities in the country;

(dy if so, the details thereof, and

(e) the reaction of Government thereto including the details of Common
Entrance Test required for entry into such colleges and recognition of the degrees
awarded by them?
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): (a) and (b) Yes, Sir. A legislative proposal, namely, the Foreign Educational
Institutions (Regulation for Entry and Operations) Bill, 2010 has been introduced
in Lok Sabha on 3.5.2010. The Bill seeks to put in place a mechanism to regulate
the entry and operations of Foreign Educational Institutions (FEIs), while preventing
the entry of FEIs of dubious quality. The FEIs, once they are notified as Foreign
Educational Providers (FEPs) under the proposed legislation, can set up campuses
in India.

(¢) and (d) The University Grants Commission (UGC) has powers under the
UGC Act, 1956 to coordinate and determine standards of university education in
the country. Any institution issuing degrees in India has to abide by regulations 1ssued
by UGC.

(e)  No such Common Entrance Test is prescribed by Central Government. Only
such degrees as are notified by UGC under Section 22 of UGC Act are recognised.

Proposal for five day week in Kendriva Vidyalayas

2247 SHRI K.N. BALAGOPAL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)  whether any proposal has come before Government to make five day week
for Kendriva Vidyalayas, and

(by if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
SIBAL): (a) and (b) The matter of introduction of five day week in Kendriya
Vidyalayas was taken up in the Academic Advisory Committee of Kendriya Vidyalaya
Sangathan on 19.052011. The proposal was not approved. No such proposal has
come before the Government.

Establishment of new schools in Andhra Pradesh

2248. SHRI DEVENDER GOUD T.: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of funds sanctioned for establishment of new schools under
Rashtriya Madhyamik Shiksha Abhiyan (RMSA), Model School Scheme and Eklavya
Model Residential Schools Scheme in the last three years in the country, year-wise,
with a particular reference to Andhra Pradesh;

(by  the manner in which the Ministry is coordinating with the Ministry of
Tribal Affairs with regard to setting up of Eklavya Model Residential Schools in
Andhra Pradesh; and

(¢) the plans of the Ministry with regard to (a) above in Andhra Pradesh
during 2012-13?



